IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF OCTOBER, 2023
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PREVIOUS INSTITUTION DISPOSAL CLOSING
S-No. KIND OF CASES BALANCE [ FB] DB SB| TOTAL| FB] DB SB TOTAHIBALANCE
MAIN CASES :- 01.10.2023 31.10.2023
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13347] 0 5] 100 105] 0O 0| 202 202 13250
2 CIVIL SECOND APPEAL 5180] O 0 22 221 0 0| 164 164 5038
3 EXECUTION FIRST APPEAL g7] 0 0 1 1 O 0 1 1 97
4 EXECUTION SECOND APPEAL 22]. 0 0 0 O] O 0 0 0 22
5 CIVIL MISC. APPEAL 35702] 0] 73| 456 529] 0} 26| 793 819] 35412
6 CIVIL REVISION 692] O 0 44 44] 0O 0 49 49 687
7 CIVIL REVIEW 7751 O 3 8 111 O 5 12 17 769
8 INCOME TAX REFERENCE 0] O 0 0 0] O 0 0 0 0
9 OTHER TAX REFERENCE 1271 0 2 0 2| O 1 0 1 128
10 TAX CASES 0} 0 0 0 0] O 0 0 0 0
11 CUSTOM APPEAL 9 0 0 0 o] O 0 0 0 9
12 INCOME TAX APPEAL 414) O 1 0 11 O 13 0 13 402
13 WEALTH TAX APPEAL 0] O 0 0 0] O 0 0 0 0
14 SALES TAX REVISON 576{ O 0 25 251 0 0 19 19 582
15 TESTAMENTARY CASES 0] O 0 0 0o O 0 0 0 0
16 COMPANY PETITION 71 O 0 0 Op O 0 1 1 6
17 COMPANY EXECUTION PETITION o] O 0 0 0] 0f 0 0 0 0
18 COMPANY APPEAL 8] O 0 0 0] O 0 0 0 8
19 COMPANY APPLICATION 137] 0O 0 1 1 0 0 4 4 134
20 COMPANY SUIT 12] O 0 0 0f O 0 0 0 12
21 COMPANY LIQUIDN. CASES 35]1. 0 0 0 0] O 0 0 0 35
22 ELECTION PETITION 51 0 0 0 0f O 0 0 0 5
23 SPECIAL APPEAL (CIVIL) 371 O 3 0 31 0 6 0 6 34
24 SPECIAL APPEAL (WRITS) 2391 0| 140 0 140] 0] 133 0 133 2398
25 CIVIL CONTEMPT 2358 O 19] 134 1563] 0} 23] 362 385 2126
26 CIVIL WRITS 991560] 0| 382| 1758 2140] O{ 196] 3483| 3679] 97611
27 RECRIMINATION PETITION 0l O 0 0 0] O 0 0 0 0
28 CROSS OBJECTION 682] O 1 2 3] O 0 5 5 680
29 CIVIL REFERENCE 5] 0 0 0 0] O 0 0 0 5
30 CIVIL TRANS. APPLICATION 183] 0 0 57 57 0 0 38 38 202
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 48] O 0 0 0] O 0 0 0 48
TOTAL (A) 161999| O] 629] 2608| 3237] O] 403} 5133} 5536] 159700
CRIMINAL SIDE:-
1 MURDER REFERENCE 11 0 0 0 o of © 0 0 1
2 CRIMINAL APPEAL 29143] 0| 49| 387 436] 0] 23] 119 142} 29437
3 CRIMINAL REVISION 13154] 0 0| 233 233] O 0| 377 377 13010
4 CRIMINAL MISC. PETITION 24643] 0O 0| 724 724] 0O 0| 1185f 1185] 24182
(U/S 482 CR.P.C)) -
5 CRIMINAL MISC. BAIL 24311 0 0| 1394] 1394 0 0 1330f 1330 2495
(U/S 438 & 439 CR.P.C.)
6 CRIMINAL CONTEMPT 19] 0 2 0 2] O 0 0 0 21
7 CRIMINAL REFERENCE 1 0 0 0 0fp O 0 0 0 1
8 HABEAS CORPUS 28] O 35 0 35 O 21 0 21 42
9 CRIMINAL LEAVE TO APPEAL 7971 O 4 68 721 O 2 109 111 758
10 CRIMINAL WRITS 2111] 0 40| 223 263} O 21| 277 298 2076
11 CRIMINAL REVIEW 1 O 0 0 0] O 0 0 0 1
TOTAL (B) 72329] 0] 130] 3029] 3159| O] 67| 3397 3464] 72024
TOTAL {A+B) 234328] 0] 759] 5637| 6396] 0| 470] 8530] 9000| 231724
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
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CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF OCTOBER, 2023

DISPOSAL

S.No. KIND OF CASES PREVIOUS INSTITUTION CLOSING
BALANCE | FB] DB sB| TOTAL| FB] DB SB| TOTAL|BALANCE
MISC. CASES :- 01.10.2023 31.10.2023
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5341] 0| 53] 180 233} 0] 59 152 211 5363
2 |BAIL & STAY IN CRL.REVISION 4885] 0 0] 183 183} 0 0] 273 273 4795
3 |BAIL & STAY IN CRL.MISC.PET. 22915] 0O 0] 616 616] 0 0] 784 784 22747
4 [BAIL&STAY IN CRL.TRAN. PET. & CRI 1814 0 ol 172 1721 © ol 242 242 1744
5 |BAIL & STAY IN CRL.CONT.PET. 0l O 0 0 ol O 0 0 0 0
6 |BAIL & STAY IN CRLLA 21§ O 0] 1 1 O 0 4 4 18
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 876| 0 1 16.2 163 0 4 52 56 o83
TOTAL (C) 35852] 0| 54] 1314] 1368] 0] 63] 1507] 1570 35650
2 CRIMINAL TRANSFER 91] O 0 7 71 O .0 20 20 78
3 STAY IN HABEAS CORPUS 11 0 0 0 0] O 0 0 0 11
TOTAL (D) 102] 0 0 7 71 0 0 20 20 89
TOTAL (C+D) 35954] 0] 54] 1321] 1375] 0] 63| 1527] 1590 35739
TOTAL (A+B+C+D) 270282] 0] 813] 6958] 7771] 0f 533]10057]| 10590] 267463
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAY INI. T. APPEAL , 45] o] 0 0 ofl of 7 0 7 38
2 |STAY INW.T. APPEAL / CUSTA 81 0 0 0 0] O 0 0 0 8
3 [STAY IN O. T. REFERENCE 114] 0 2 0 2|l O 0 0 0 116
4 |STAYINS. T. REVISION 488] 0 0 14 14] O 0 6 6 496
5 |STAY IN CIVIL IST APPEAL 4994 0 4 92 96] O 2] 133 135 4955
6 |STAY IN CIVIL 2ND APPEAL 23701 0 0 24 24 O 0] 103 103 2291
7 |STAY IN EXE. FIRST APPEAL 101] O 0 1 1 O 0 0 0 102
8 {STAY IN EXE. 2ND APPEAL 211 0 0 0 0] 0 0 0 0 21
9 |STAY IN C. M. APPEAL 10020 O] 52| 152 204] O 131 181 194 10030
10 [STAY IN CIVIL REVISION 647] 0 0 41 41] O 0 39 39 649
11 |STAY IN CIVIL CONTEMPT 18] O 0 0 0] 0] -0 0 0 18
12 |STAY IN SPL. APPEAL (CIVIL) 26] O 3 0 31 0 4 0 4 25
13 |STAY IN CIVIL TRANS. APPLN. 173] O 0 51 511 O 0 36 36 188
14 |STAY IN COMPANY CASES 16| O 0 2 2l O 0 0 0 18
15 [STAY IN SPL. APPEAL (WRIT) 2052 0] 132 0 132§ 0| 67 0 67 2117
16 |STAY IN WRIT PETITION 62208] O| 132 1750] 1882] O| 91| 2389 2480] 61610
TOTAL (E) 83301] 0] 325] 2127f 2452 O] 184] 2887| 3071 82682
2 CIVIL MISC. APPLICATIONS 4661] 0| 34| 159 193] 0 13] 234 247 4607
3 CIVIL MISC. CASES U/S-5 11752] O 103| 376 4791 0] 61| 474 535 11696
4 EXE. MISC.APPLICATION 0] O 0 0 0f O 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 1 0 0 0 0] O 0 0 0 1
TOTAL (F) 16414} 0] 137| 535 672] 0] 74] 708 782 16304
TOTAL . (E+F) 99715] 0] 462} 2662] 3124 O] 258] 3595] 3853] 98986
TOTAL (C+D+E+F) 135669] O] 516] 3983] 4499] 0] 321| 5122 5443| 134725
GRAND TOTAL (ATOF) 369997] 0[1275] 9620] 10895] 0] 791] 13652 14443| 366449
Dt.: 09-11-2023 15:05
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